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In the court of Hon’ble Mr. Justice S.J. Mukhopadhaya, the Chaxrpersun and Ham’ble Mr. Just:ce AlLS.
Cheema, Member (Judlcml) '

\Q’"/:'-

Hex Technologxes Pvt. Ltd

For Orders = e 3 S L e
S.No. | Case No. Néiﬁe of the péwtias i  Counselfor. | Counsel for
R | B T | Appellants . Respondents .
1. | Restoration' | Marg hmlted | Srijan Sinha . Amit Gupta
“Application (AT) | Vs, : , . Sl
| 23.0f2018in Tata Capltai Financial Services Ltd.
Comp. App. (AT)
(Ins) No. 219 of -
‘ 2018 ; Lt
2. | Comp. App. Dynepro Pvt. Ltd. M.A. Venkata | Amnav Dash
(AT) (Ins) No. Vs. | Subramanian - ‘
12290£2018 | V. Nagarajan (R.P. ) ofCethar Ltd. ' ‘
: ‘ _ with ; R
3. | Comp. App. U Intcmatmnal Holdmgs PTE Ltd.' PragyanPradxp Arnav Dash
. [(AT)(ns)No. | Vs, ; bharma SR
. A2620f20'?8 V. Nagarajan - Lo e
"4 |Comp.App. | Paramiit Gandhi- “SatishRai . |
A AT sy No. Vs, - : '
3120£2018 ;Annt Kumar Malik & Anr
For Admissmn (Fresh Cases) - - e i
: -5, | Comp. App. (AT) Spectrum Voyages Pvt Ltd | Priyanka Kakkar
-+ | (ns)No.409of | Vs. - ' B
~ /o 12018 | Fortis Healthcare Lid. - : o
6. | Comp. App. (AT) ‘Manjeet Cotton Pvt. Ltd. Rohit Rathi - -
. | Gns)No. 5320f | Vs, :
g 2018 | Maruti Cotex Ltd. R
4. | Comp. App. (AT) | Ajay Walia Rajeev Singh
-~ 1 (Ins) No. 533 of Vs : coo T
2018 | Sunworld Residency PvtLtd & Others S ;
8. | Comp. App. (AT) Prakash Pralhad Chhabna & Anr. Shiv Kumar Suri
h No 3320f2()18 Vs, ; o
Deepak Kishan Chhabrxa & Ors :
For Admlssmn {After Notxce) : ’ S e
9, | Comp. App. Rajendra Kumar Saxena - I Rakesh Kr. Singh
o (AT) (Ins) No,. - | Vs, : ' et c
. | 1870f2018 EarthGramaBuxidcon Pyt. Ltd ' TR S
10. | Comp. App. = - | Prasad Gempex KartikeyaGoel .~ | MM Abbasi
| (AT) (Ins) No. Vs, - ’ HENPR SRR,
- 291 of 2(318 Star Agro’ Manne Exporis Pvt Ltd ' -Rajiv S Roy (R—
L | &Aar, ‘ s N 3
11 'Comp App. | Sudhir Sales & Servmes Ltd. Manish Kumar Jasmnﬁhama B
1 (AT) (Z_[ns) No. Vs, S s
| 3270f2018 - | D-Ast Furmture Svstems Pyt Ltd. L v L
12.. | Comp. App. Sunil Sharma ‘ Ajay Bansal . | YashPal Gupta =
‘ (AT) (Ins) No. Vs. - L ' L v
339 of ZOl 8 '




13. | Comp. App. Susant Pujari AdarshTripathi Santosh Kumar
(AT) (Ins) No. Vs. ;
400 of 2018 Swastika Steel and Allied Products Pvt.
Lid.
i4. | Comp. App. N. Lingusamy M.A. Venkata Brajesh Kumar
- | (AT) (Ins) No. Vs. Subramanian Mishra
412 0f2018 Shriram City Union Finance Ltd
&Anr.
i5. | Comp. App. Janakiraman Srinivasan &Ors. Ramesh C. Navin Kumar
(AT) No. 156 of | Vs. Kainthola
2018 Nava Healthcare Pvt. Ltd. & Ors.
16. | Comp. App. R. Manavazhagan Shrutilyer
(AT)No. 228 of | Vs,
2018 Registrar of Companies, Puducherry
17. | Comp. App. Ashok Pulp & Papers Pvt. Ltd. & Ors. Sanjay Agnihotri
(AT) No. 229 Vs. '
of 2018 BrijBhushan Gupta
With
18. | Comp. App. Yogesh Gupta & Ors. Sanjay Agnihotri
(AT) No. 230 Vs.
of 2018 BrijBhushan Gupta & Ors.
19. | Competition Parsoli Motors Works Pvt. Ltd. Arvind Kumar
App. (AT) No. Vs. Gupta
52 of 2018 BMW India Pvt. Ltd. & Ors.

In the court of Hon’ble Mr. Justice S.J. Mukhopadhaya, the Chairperson, Hon’ble Mr. Justice A.LS. Cheema,
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Member (Judicial) and Mr. Balvinder Singh, the Hon’ble Member (Technical).
For Hearing

2018

Union of India

/ Competition | Association of Malayalam Movie P.V. Dinesh Naveen R. Nath
App. (AT) No. Artists (AMMA) (R1-CCI)
/ 05 of 2017 Vs. Harshad VH
/ ~ CCl &Ors (R2-informant)
Nf} Part Heard With o
K2, Competition FEFKA Production Executive Union MehulParti Gurkirat Kaur
| App.(AT)No. &Anr. (R1-CCI)
08/2017 Vs. Harshad VH
CCl & Ors. (R2-informant)
. | Part Heard .= | With
3. Competition FEFKA Director’s Union MehulParti Gurkirat Kaur
App. (AT) No. Vs. (R1-CCI)
1 09/2017 CCl1 & Ors. Harshad VH
With (R2-informant)
Part Heard
4, Competition Film Employee Federation of Kerala MehulParti Gurkirat Kaur
_ App. (AT) No. &Crs. (R1-CCY)
10/2017 VS. Harshad VH
: CCl1 & Ors. (R2-informant)
Part Heard
5. Comp. App Shirish Deepak Kulkarni Sukriti Jaggi Sanjay Shorey
(AT) No. 102 of Vs. ‘




After the above

In the court of Hon’ble Mr. Justice S.J. Mukhopadhaya, the Chairperson and Hon’ble Mr. Balvinder Singh, the
Member (Technical).

For Orders

1. | Review JK CEMENT LIMITED P.K. Bhalla Atul Dua, Vasanth
Application Vs. Rajasekaran, Ankush
No. 04 of COMPETITION COMMISSION OF Walia for Builders

7018 in TA INDIA AND ANOTHER Association of India.

(AT) (Compt.)
No. 17 of 2017
Old Appeal
No0.55/2016

Note: Court will not sit after 1 :00 PM.
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